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p. & T. Employees of Bomba;

3731. Shri S. M. Banerje«: W ill the 
Minister o f rransport and Commtml- 
catloDs be pleased to Etate:

<a) whether it is s fact th «t the 
services of some of the employees in 
the P. 5: T. Department in Bombay 
Postal Circle had been dispensed with 
in 1961 under Central Services (Tem ­
porary Services) Eules, IMS;

(b ) it so, whether the instruction* 
Issued by t ie  M iniitry of Home Aflalra 
had been followed in those case*; and

(c ) whether Government have 
withdrawn those orders and reinstated
the employees?

The Deputy Minister in tbe Minis, 
try of Transport and ComtnunlcatUn* 
(Shri Bhaeavali): (a ) Yes, Sir. 19
offlcleU were discharged from service 
during the yeivr 1961,

(b ) Yes.

tc) The question of withdrawal 
does not arise. Under the Central 
C iv il Servicc?s (Temporaiy Services) 
Rules, 1949, the Director-General is 
the competent authority to review  the 
casts of officials discharged under 
rulo 5 iF>k!, He has reviewed three 
cases. Four cases are under conside­
ration. No representations against the 
orders isued have been received from 
the remaining eight officials.

Forelfn E id iance for Anffiira 
Pradesh

fSh ri Vmkktasabbalnii:
t^ae Slui BifAanctiaDder Seth:

I Shri 0*uri Shuiker;
W ill the Minister o f Irricstlon and 

Power be pleased to states

(a ) whether the Government of 
Andhra Pradesh have approached the 
Central Government for release of 
foreign exchange for purchase o f ga« 
turbines to tide over the power scar­
city in the State which has resulted 
in serious dislocation o f important 
industries; and

(b ) it ao, whethur Government pro­
pose (0  consider the request favoura­
bly?

Tlie Mialsiar of State In the Hittls- 
try of Irrl^tlon and Power (Shri
Alagesan): (a ) Yes.

(b ) The matter is under considera­
tion.

T. B. ttmipdtals

2733. Shri Bl>a(w>t Jlia A n d : Will
the Minister of Health be pleased to 
iU te:

(a ) whether the planned number o f 
clinics for treatment of tuberculoali




